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Business hours in Delhi 

180'1. Shrimati Savitri Nigam: Will 
the Minister of Labour, Employment 
and Rehabilitation be pleased to state: 

(a} whether there is any proposal tc 
keep th7 Delhi shops open for 20 hours 
a day and to remove the great incon-
venience which the cpnsumers of Delhi 
have to face because of · V('Ty. snort 
duration of" time available 'for shop-
ping; and 

(b) if so. the decision taken in the 
matter. 

The Deputy Minister in the Minis-
try of LaboUl', Employment and Reha-
bilitation CShri Shah Nawaz Khan>: 
(a) No. · ' 

(b) Does not arise. 
High Power Committee f0r l\lizo Hills 

1808. Shri Visbwa Nath Pandey: 
Shri D. D. Puri: 

Will the Minister of Home Affairs be 
pleased to state: 

(a) whether it is a fact that the 
Assam Government have set up a 




